
22.05.2026
20.07.2026

Sl. Details of claimant

No.

% of 
voting 

shar e in 
CoC, if

Department applicable
1

Mr. Vivek Ananth Ghaisas 20th June 2026 50,00,000.00 0 Employee 
Dues

No NA NA NA NA 50,00,000.00 Nil

2 Mr. Adusumalli Venkata 
Ratnakar 19th June 2026 44,49,333.00 0 Employee 

Dues
No NA NA NA NA 44,49,333.00 Nil

3 Mr. Ravindra BG 19th June 2026 10,00,000.00 0 Employee 
Dues

No NA NA NA NA 10,00,000.00 Nil

4 Mr. Somvanshi Dadasaheb 
P 20th June 2026 46,46,354.00 0 Employee 

Dues
No NA NA NA NA 46,46,354.00 Nil

5 Mr. Suresh C Patil 19th June 2026 20,00,000.00 0 Employee 
Dues

No NA NA NA NA 20,00,000.00 Nil

6 Mr. Patel Narendrakumar 
Ramanbhai 21st June 2026 3,34,757.00 0 Employee 

Dues
No NA NA NA NA 3,34,757.00 Nil

7 Mr. Ravindra Patil 19th June 2026 5,30,51,431.00 0 Employee 
Dues

No NA NA NA NA 5,30,51,431.00 Nil

8 P Vidya Sagar 11th June 2026 7,64,14,817.00 0 Employee 
Dues

No NA NA NA NA 7,64,14,817.00 Nil

9 P Chandravathi 11th June 2026 7,64,14,817.00 0 Employee 
Dues

No NA NA NA NA 7,64,14,817.00 Nil

Totoal 22,33,11,509.00 0 22,33,11,509.00

List of operational creditors (Employees)

Annexure – 6

Name of the Corporate Debtor: M/s Vibha Agro Tech Limited Date of commencement of Liquidation
List of Stakeholders as on

Amount of claim not 
admitted

Remarks, if 
any

Date of receipt Amount claimed
Amount of claim 

admitted
Nature of 

claim

Whether 
related 
party?

Details of claim received Details of claim admitted
Amount 

of contin- 
gent 
claim

Amount 
of any 
mutual 
dues, th 

at may be 
set- off

Amount 
of claim 
under 
verifica - 
tion


